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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART -1

(Brief record of proceedings)

Friday, 19" July, 2002/ Aashada 28, 1924 (Saka)

rh

Starred Questions 81,83-86 were asked and replied. Replies to Starred Questmns
82,87-100 and Unstarred Questions 163-208 were laid on the Table.

Papers laid on the Table:
The Minister of Power, Minister of Flnance and Mlmster of Education and
Social Welfare laid copies of Papers as mentioned in the Annexure A.

Congratulations to President-elect:

The Chief Minister congratulated Shri APJ Abdul Kalam on his election as
the new President of India. The entire House greeted the observations with
the thumping of desks.

Statement of the Chief Minister:: - :

The Chief Minister made a statement on Power CNG, and the new excise

pohcy of the Government.

(The Chair asked Shri Sahab Singh Chauhan who was constantly
interrupting the statement to withdraw from the House)

Members of the opposition Party objected to particular remark of the Chief
Minister and entered the well of the House demanding withdrawal of
remarks and asking for her apology. Due to the pandemonium the House
was adjourned.

The House reassembled. '
The Chair informed the Members that since he has ordered expunction of
the remark, the question of withdrawal of the same by the Chlcf Minister
does not arise.
The Members of the Opposition, however, persisted with their demand for
the Chief Minister’s apology and some of them rushed to the well.
The Minister of Urban Development moved .a motion that the following
Members be suspended:

1. Shri Harsharan Singh Balli

2. Shri Puran Chand Yogi ,

3. Shri Ram Bhaj "

4. Shri Brahm Singh Tanwar

5." Shri Avinash Sahni
The Motion was put to vote and on its adoption the Members withdrew
from the House.

*As Shri Naresh Gaur, Shri Mot Singh Bisht, Shri Jai Bhagwan Aggarwal

defied the Chair’s request to resume their seats they were asked to
withdraw from the House. Protesting against the Motion of the Minister of
Urban Development for suspension of his party members, Shri Nand
Kishore Garg of the BJP walked out.
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4.28 The Chief Minister concluded her statement. -
PM  The House adjourned for tea break.

5.04 The House reassembled.

PM ‘
Special Mentions (Rule 287):
The Chair stated that due to paucity of time the Special Mentions of the
following Members were being treated as read:

1. Shri Amrish Singh Gautam
2. Shri Arvinder Singh Lovely
3. Shri Veer Singh
4. Shri Naseeb Singh
5. Shri Nand Kishore Garg
6. Shri Roop Chand
7. Shri Brahm Pal
8. Dr. (Smt) Kiran Walia
9. Shri Surender Kumar

Private Members Business
Introduction of Private Member’s Bill: ]
mt. Kiran Choudhry, introduced, ‘The . Prohibition of Extravagant
Expenditure on Marriage Bill, 2002 (Bill No.9 of 2002), with the leave of
the House.

5.06
M

s Shri Nand Kishore Garg requested the Chair to recall Shri Mohan Singh
Bisht, who had been asked to withdraw, as his Resolution was listed.
The Chair agreed. - '

5.10  Private Member’s Resolutions: ‘
PM A. Shri Mohan Singh Bisht moved the following Resolution:
“This House resolves that keeping in view the ensuing rainy season,
provision be made to spend money from the MLA Fund for the purposes of
draining out the rainy and dirty water from all the unauthorised colonies of
the Capital.”
The following Members participated in the debate:
1. Shri Roop Chand
2. Shri Jile Singh Chauhan
3. Shri Ram Singh Netaji ,
The Minister of Urban Development replied.
The Resolution was put to vote and negated.

B. Smt. Kiran Choudhry moved the following Resolution:
“This House resolves that with a view to provide education to all, to
achieve the target of cent literacy and keeping in view the serious
admission problems of students, .it may be-made compulsory for all
government and private educational institutions, schools and colleges to
run in two shifts”
The following Members participated in the debate:

1. Dr. (Smt) Kiran Walia

2. Shri Nand Kishore Garg

3. Shri Roop Chand



5.35

The Minister of Education and Social Welfare replied and requested the
Member to withdraw her resolution.
Smt, Kiran Choudhry withdrew the resolution with the leave of the House.

C. Shri Nand Kishore Garg moved the following Resolutions:
“This House resolves that out of the three representative Directors of Delhi
Government in Indraprastha Apollo Hospital, at least one Director may be
a members of the Delhi Legislative Assembly to be nominated by the
Speaker.” ‘
The following Members participated in the debate:

1. Smt. Kiran Choudhry

2. Shri Ram Singh Netaji

3. Shri Amrish Singh Gautam

4. Shri Arvinder Singh Lovely
The Minister of Urban Development replied and requested the Member to
withdraw the resolution. The Chief Minister also intervened and assured
its implementation in some other form. '
On the refusal of the Member to withdraw the resolution, it was put to vote
and negated.

The Chair thanked the Members, Officers of the Secretariat,PWD and
other departments of Government of Delhi, and the Press for their co-
operation in the smooth conduct of the Monsoon Session

The House was adjourned sine-die.
National Anthem (JAN GAN MAN)

19" July 2002 SK SHARMA
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